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MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI.
KARJSUN); (8) and (b) Yes.

(c) and (d). Apart from the ques-
tion of traffic justification introduc-
tion of additmmu trains on the above
routes have not been found to be oper-
ationally feasible due to line capacity
canstramts on section en route and
inadequate terminal facilities at the

terminals.

Fréé Travel by Police Personnel in
DTC Buses

3382. DR. A. U. AZMI: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether Government are aware
that Delhi Police personnel upto the
rank c¢f Inspector of Police whether
on duty or off duty; whether in uni-
form or half-uniform or without uni-
form are at present having the pri-
vilege of free travel by the DTC
buses in the capital;

(b) if so, under what orders;

(c) whether Government are also
aware that they have the privilege to
jump the queue and occupy comfor-
table position and also enter the bus
at any point through the exist gate
thus causing . considerable incon-
venience to the comuters; and

(d) if so, whether Government
purpose to issue instruction to stop
their entry intg the DTC buses from
the exist gate and if not, the reasons
therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHR] BUTA SINGH):
(a) and (b). Under an arrangement
between DTC and the Delhi Police
Autlorities, subordinate police  per-
- sonnei in uniform gre allowed to tra-
vel free by the city buses of the Delhi

Transport Corporation. At a time only
- two_ police personnel are aﬂawed to

travel free by a bus.
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{e) and (d) Ih the past a few com» W
plaints of this nﬂture were raeeivu!v
and instructions. were issued to the

‘mefibers ¢f crew = that policemen -

should not be allowed to board the '..‘
buses from the exist gate '

Cormpﬁon in Sealdah and ﬂowrah
Divisions

3383. DR. GOLAM YAZDANI Wiﬂ
the Minister of RAILWAYS be plew-
ed t-;, gtate '

(a) the steps taken hy the E’astemu;_‘
Railway for checking corruption ‘in
Sealdah gnd Howrah Divisions -of
Eagtern Railway?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND 1N
THE DEPARTMENT OF PARLIA~
MENTARY AFFAIRS (SHRI MALLI-":
KARJUN): (a) On the Eastern Rall-
way as on other Zonal Railways, there
is a fullfledged Vigilance Organisa-
tion headed by the Senior ' Deputy
General Manager who is also desig-
nated as Chief Vigilance Officer. Ge-
nuine complaints/allegations/informa.

* tion received from individual Railway

employees, trade unions, public men
etc., are Iooked into and enquiries/in-
vestigations as warranted dre con-
ducted. The Vigilance Organisation
also undertakes preventive checks by
way of surprise checks, raids etc. Oa
the Eastern Railway, during the lasf
three years, the number of preventwe‘
checks conducted were as under:

1076-77 1015
197778 1080
1978-79 1150
1979-80 I 1081

These figures are not maintained divi-
sion wise but out of these mughly
30 per cent of checks were conduct-
ed on Howrah and Sealdah Divisions.
The checks are being progressively
intensified and the tempo is beln'g” -

sustained during current year. ‘also, "

Commercial arep such as reservatm o
by important ' trains is one of R
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mut semx‘hve amas During the cur-

. went year since February 1980, - the

Bastern Railway conducted 74 and 31 5
- train checks in ‘Howrah. and Sealdah

. Divisions respectively. Similarly 24 &

31 checks on mervation offices’ were
mlso conducted in Howrah and Seal-

d&h Divnslons

mm Bus Servioe throngm Central
Secretarlat SRR

3384 SHRI CHANDRA PAL SHAI’
LANI: Will the Minister of SHIPP-
ING AND TRANSPORT be pleased
to state.

Y

() whether the DTC runs certam ‘

night bus services;

(b) if so, whether there is no night
bus service which serves Central Sec-
retariat Terminal particularly during
Parliament Sessions when a number
of Government employees posted in
Central Secretariat complex have te
sit late for sessional work;

(c) if not, whether Government
propose to route gll night bus services
wia Central Secretariat Terminal dur-
ing Parliament Sessions; and

(d) if not, whether a feeder DTC
bus service will be introduced bet-
ween Central Secretariat Terminal
and Delhi Gate via New Delhi Rail-
way Station so as to enable the pas-

vmes"

sengers to catch all. mght bus ser-

THE MINISTER OF STATE IN THE

MINISTRY OF SHIPPING AND

TRANSPORT (SHR] BUTA SINGH)
{a) Yes, Sir.

(b) Yes, Sir.

o (c’) and (d) Generally, hardly any -
‘traffic is available at night at office |

mplexes like Centraii Sectt. . which

 Tmay ;ustlf:y mght service through and . |
from Central Sectt. The existing pat-
tern of services has by now got esta-.

o hliahed, and it is not. co-nmdered ad~
| mble to, c;usturb 1t Yoo
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lmgummu to tho Stere of cmtm
mt’h Educaﬁw Bnmu

3385, snm SURAJ BHAN wm; g
the Minister of HEALTH AND .
FAMILY WELFARE be plehsed to
state: . g

(a) whether it is a fact that an ofﬁf
cer of the Central ‘Health Education
Bureau carried out the stock verifi-
cation of the Stores of the Bureau in
the year 1977 and brought to light in
a comprehensive report, large number
of discrepancies, defalcations and ir-
regularities in the store of the Bureau;

(b) whether it is also a fact that no
action has been takem on the said re-
port so far; and

(¢) if so, the reasons therefor?

THE MINISTER OF STATE IN THE

"MINISTRY OF HEALTH AND

FAMILY WELFARE (SHRI NIHAR
RANJAN LASKAR): (a) No. How-
ever, a stock verification was conduc-
ted in 1978 by an officer of the Cen-
tral Health Education Bureau and the
report was submitted to the Central
Health Education Bureau en 20-12-78.

(b) No.

(¢) Does not arise.

Proposed Strike of Port and Dock
Workers

3386. SHRI R. P. SARANGI: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) what is the position of the strike
for mdeﬁnite period in all the Major
Poxts irom 28th Nnvember 1980

(b) ‘what steps Government‘ h&d”
taken to postpone the strike;

L (c). why the Gavernment called the
Four Federations on 26th November,

1980 ‘excluding B.M.S. affiliated Fede-
ration . namely Bharatiya Port Dock = |
Mazdoor Sangh. (All India Federation)

‘ in thﬁ Dropﬂsed Stl‘xke iss,ueﬂ Y,, h






